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201. SHRI SITARAM JAIPURIA:
Will the Minister of HOME AFFAIRS

. be nleased to state:

(a) whether it is a fact that the
Central Secretariat Service Grade I
Officers’ Association passed a resolu-
tion at its meeting held in January,
1966 criticising Government’s policy
regarding promotion to senior posts;
and

(b) it so. what is the reaction of
Gavernment to that resolutiong

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. S. NASKAR): (a) Govern-
ment are not aware of any such reso-
lution, ‘

I
(b) Does not arise.. . ... ?

1JNEMPLOYMENT DUE TO CLOSURE OF
CasHEW FACTORIES |

c o |

202. SHRIMATI DE7AKI GOPI-
DAS: Will the Minister of LABOUR,
EMPLOYMENT AND REHABILITA-
TION be pleased to state:

the
the

(a) whether he is aware of
serious situation arising out of

" unemployment faced by tha labourers

working in the Cashew factories in

- Rerala due to the closing down of

the Cashew factories there; and

(b) if so, what are the steps taken
so far to meet the gituation and to
find alternative employment for the
said workers?

THE, MINISTER OF LABOUR,
EMPLOYMENT AND REHABILITA-
TION (SHRI JAGJIVAN RAM): (3)
Yes, Sir. Twenty-six factories em-
ploying about 16,000 workers were
closed from 16th December, 1968 on
_account of shortage of raw nuts.

(b) The Labour Commissioner,
Government of Kerala held a series of
conciliation meetings to evolve an
amicable solution to the dispute. _
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to Questions " 1380
a result of this, the management
agreed to re-open the factories ard

t}_1ey have been working normally
siace 14th February, 1966.

Harpia REFINERY

203. DR. SHRIMATI PHULRENU
GUHA: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased
to state:

(a) whethey negotiations  with
foreign firms for setting up the Haldia
Refinery have been concluded; and

(b) if so, with which firm and
when the refinery will start function-
ing?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI O. V.
ALAGESAN). (a) No.

(b} Does not arise.
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f[DESERTION OF CAMPS BY DISPLACED
PERSONS FROM EAST PAKISTAN

204, SHRI MAHABIR DASS: Will
the Minister of LABOUR, EMPLOY-
MENT AND REHABILITATION be
pleased to state:

t( 1 English translation.
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(a) whether it is a fact that during
the months of November and Decem-
ber of the year 1965 a large number
of displaced persons from East Pakis-
tan deserted the camps which are

being run for them in the ‘various
parts of the country; and
(b) if so, what were the reasons

for these desertiong and what is the
number of such persons who left these
camps along with the names of the
camps which were thus deserted?]
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+[THE MINISTER OF LABOUR,
EMPLOYMENT AND REHABILITA-
TION (SHRI JAGJIVAN RAM): (a)
and (b) 2,318 families comprising
10,286 persons deserted the various
camps during ,the months of Novem-
ber and December, 1965. A statement
containing the reported reasons for
desertions and camp-wise desertions is
attached. (See Appendix LV, Annex-
ure No. 20.)]

205. [Transferred to the 3rd March,
1966.]

ExXpANSION OF BARAUNI REFINERY

206. SHRI G. M. MIR: Will the
Minister of PETROLEUM AND
CHEMICALS be pleased fo state:

(a) whether it is a fact that an
Indian Delegation visited Russia in
October, 1965, for talks with Soviet
Officials on expansion of Barauni
Refinery; and

[ RAJYA SABHA]
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(b) it so, what was the decision
arrived at as a result of the talks?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI O, V.
ALAGESAN): (a) Yes.

(b) Contiract for the supply ot
about 1540 tonnes of equipment/
materials from U.S.S.R. was executed
in January, 1965, for securing 3 million
tonnes capacity of Barauni refinery.
Discussions during October 1965 main-
ly related to certain techmcal ques-
tions concerning modification in the

quality of some products, This was
satisfactorily resolved.
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+[DRILLING FOR OIL

207. SHRI RAM SAHAI: Will the
Minister of PETROLEUM AND
CHEMICALS be pleased o state the
names of the p'aces where drilling for
the explorat'on of oil is going on at
present and the names of places where
drilling was suspanded during the
recent conflict with Pakistan and the
names of places where drilling has
now been resumed after the Tashkent
Agreement?]
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